
St' arid rtaW the »««*bnsibi]tty *n 
it. *t ifeave got totumetati
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MR, SPBAX&Sfoi Ttwsre w no <*uestioh 
ot taking responsibility The Question 
asked i$ replied to by him  If there 
is anything else, that Is a different 
matter.

SHRI JYQTIRMOY BOSU  They 
are fully in the know how to bypass 
the rules and laws  They used the 
industrial hardware as dummy

ME SPEAKER, This cannot arise 
out of this

SHRI JYOTIRMOY BOSU  They 
used this as dummy They cannot tres
pass the conditions m letter or m 
spirit.

SHRI T A PAI  So far as I am 
concerned, I strongly deny the allega
tion that we have done anything wrong 
in helping the Maruti to get anything 
imported But, I am unable to answer 
every allegation because 't looks as if 
wo can furnish any information that 
is called for

SHRI JYOTIRMOY BOSU  I am 
sure the Minister is misleading the 
House

SHRI R S PANDEY  M-ay I know 
when is Maruti car coming m the 
mrrket ’ I have read about it m the 
newspapers

MR SPEAKER That docs not arise 
out of this

SHRI R S PANDEY  May I know 
when is it coming ’

fawr: arm m

aromrft  fro" «rr far mwft wc
% ft wm fft ft  fa

an% <** 3r fr tot

ft wpft  $ i tfsfr 3ft 
% awn >

SHRI T*t A. PAI:  An industrial 
licence 1$ tivian to a company  Who 
manages  itftoo *esig«& and who tmm,
# Ss not toy affair. I am unable ‘to 
fitrofeh such information.
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the Minister of information
AND BROADCASTING {SHRI I K 
GUJRALj Sir, first of all I would like 
to strongly refute the implied allega
tion of the hon  Member regarding 
governmental policy Sir so far as the 
position regarding Programme Execu
tives is concerned it has been decided 
that 50 per cent of the Programme 
Executives would be selected directly 
by U.P.S C and the remaining 50 per 
cent through promotion by D P C These 
rules have been approved  by the 
Department of Personnel and also by 
thfc concerned departments In ’this con
nection i may say that *oxtty recently 
a selection has taken place and fortu
nately flieUPSC has selected a num
ber of people from various area; and 
languages which were not represented 
In All India Radio before.
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SHRI I K GUJRAL. For Class II 
promotions UPJ5C representative as 
a matter of rule was not associated but 
the D P C which was constituted inter
nally associated somebody from out-
* de For Class I promotions U P S C 
Member is associated
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BHRI S. M BANERJEE. Sir, the 
hon. Minister has said that the service 
fttoaitioos ol these m&txm* are 
fiiover̂ed by the rules whifth have beea
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to. Minister wtotbe* the fctt Intfia 
Mto employees are Central Goven* 
mettt employees or Corporation emplo- 
yeee ? Whprt axe they T Whenever ser
vice rales are made applicable, they 
say that they ate Centra) Government 
employees. When it comes to the ques
tion of salary, they are not Government 
•employees. 1 would like to know, when 
is a final decision going to be taken 
ebout the service conditions of these 
employees ’ I would like to know whe
ther they are Central Government em
ployees or Corporation employees’

SHRI I K GUJRAL* I may say that 
all the programme executives in the All 
India Radio are Government servants

SHRI S M BAHBRJEE  Only pro
gramme  executives.  What  about 
ethers?

SHRI SAMAR GUHA  Sir, I was 
trying to draw the attention of the 
hon Minister several times about this 
promotion matter I am glad to know 
that at least promotions to the extent 
of 50% will be made on the basis of 
the recommendation of the UPSC 
What about the other 50% 0 This 
departmental  promotion  depends 
mainly on the confidential reports on 
the performance of the officers in diffe
rent stations I have also brought to 
the notice of the hon Minister that in 
ênding such confidential reports, sub
jective factors are introduced  Even 
good officers are not always Riven 
*cod certificates by their superiors That 
creates a problem. This has created pro
blems in many other cases to which also 
I have drawn the attention of the hon 
Minister. I would like to know from the 
hon. Minister whether this dependence 
*oh the confidential reports by station 
directors will be done away with and 
some other independent method will 
be introduced so that subjective factors 
iti Hie matter of promotions may not 
interfere with the merit of any candi
date?

SHRI 1.1C GUJRAL* My hon, friend 
has opened a very much broader issue, 
regarding the confidential reports  X 
share Jjnost 4* his observation*. I do 
leel pk% a iftofji sdentiflc system is 
ŝeeded fpr mmxm* of m  tttrfer- 
fiance of the offices pat only In All

s
unfortunately, up till now, no afterae* 
tive system has been devised. We go on 
following *h» «pme cwftdantkl wort 
system. I hope a more scientific system 
will be introduced aoon. 1 «* toW, 4he 
concerned Ministry is giving attention 
to this.
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